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Reductionin Number of Railway Emplay-
ees

374.SHRIMATISAROJDUBEY : Willthe
MINISTEROF RAILWAYS be pleasedtostate:

(a) whetherthe Government are reducing
the number of railway employees every yearas
per the advice of the World Bank;

(b) if so, the details thereqf; and

(c)the total number of employees working
in the Railways during the last three years,
year—wise?

THEMINISTEROF STATEINTHEMIN-
ISTRY OF RAILWAYS (SHRIK.C.LENKA):
(a)No, Sir.

(b) Does notarise.

(c) The year—wise details of the employ-
ees (permanentandtemporary, openline and
construction) working in the Railways, during
‘he lastthree years are as under:—

1989—80 16,49,294
1980—91 16,54,985
1991—2 16,57,239

Distribution of Imported Oils

375. DR.LAL BAHADURRAWAL:
SHRIRAJVEER SINGH:

Will the Minister of CIVIL SUPPLIES,
CONSUMERAFFAIRSAND PUBLICDISTRI-
BUTION bepleasedtostate :

(a) whetherthe Government have any pro-
posalto distribute theimported edible oils through
Farerice Shops;

(b) if s0, the details thereof'
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(c)the quantity of edible oil imported during
the lasttwo years; and

(d) the criterra adopted for fixation of its
price ?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLICDISTRIBUTION AND
MINISTEROF STATE INTHE MINISTRY OF
COMMERCE (SHRIKAMALUDDIN AHMED)
:(a)and(b): Since the availability of indigenous
edible oilsis considered adequate, the Gowvt. has
atpresent, no proposalto import edible oils for
distribution through fair price shops. However,
adhoc allocations are being made on the
request of the State Govts. to be metfromthe
very limited residual stocks with STC. till the
stocks last.

(c) The quantity of edible oils imported
duringthe oilyears (Nov Oct) 1991—1992 and
1992—93 (uptoJune. 1993)is 214834 Mits . in-
cluding 47000 MTs received under USAID as
giftand 11882MTsrespectively.

(d) The issue price of imported edible oils
has sofarbeenfixed keeping in view relevant
factorslike cost ot oil, prices of major edible olle
basedonthe support price of cilseeds and pnces
of indigenous oil prevailing in the marketetc.

National River Action Plan

376. SHRIARJUNSINGH YADAV:
SHRI RAM LAKHAN SINGH
YADAV:
SHRIK. PRADHANI:
SHRIPRAKASHV. PATIL:

Wilithe MINISTER OF ENVIRONMENT
AND FORESTS bepleasedtostate:

(a) whetherthe National River Action Plan
hasbeenformulated;

(b)if so, the salientfeatures thereofinclud-
ingthe costinvolvedtherein: and
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(c) the time by which it is likely to be
amplemented?

THEMINISTEROF STATEINTHEMIN-
ISTRY OF ENVIRONMENT AND FORESTS
(SHRI KAMAL NATH) : (a) to (c) A National
River Action Pian for abatement of papulationin
the grossly poliuted stretches of major rivers of
the country isin the final stages of formulation.
Details inthis regard are being worked out.

" {Engtish]
ieget Falling of Trees in Uttar Pradesh

377. MAJ.GENL. (RETD.) BHUWAN
CHANDRAKHANDURI:
SHRI SURENDRA PAL
PATHAK:

Willthe MINISTER OF ENVIRONMENT
AND FORESTS be pleasedtostate :

@Whetherthe Govermmenthavereceived
any report in regard to the large scale illegal
fattingoftrees by forest mafiain Uttar Pradesh
especially in Lakhimpurkhir and Pauri Garhwal
districts;

(b)#f so, thenumber ot suchcases detected
sofarand thevahseof woodinaspees seized, and

(c)the action taken by #he Govemmentto
check this dlegal falling of trees inthe State ?

THEMINISTRY OF STATE INTHE MIN-
ISTRY OF ENVIRONMENT AND FORESTS
(SHRIKAMAL NATH): (a) The Gowvt. have not
received any specific reportin regardto large
scale of illegal filling of trees by forest matfiain
Uttar Pradesh especiatly in Lakhimpurkhin and
Pauri Garhwal districts.

(b) Value of woodssizedforthe entire state
forthe period 1991—92was Rs. 411. 583lakhs.

\. (c) The Govemment havetaken following
stepsto check llegal felling of trees:
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(i) Enactmentandstrictimplemen-
tation of India Forest Act, 1927
and forest conservation Act,
1980.

(i) Central Govemmenthave asked
to Uttar Pradesh Gowt. to con-
sider banning of green felling
above 1000metre altitude.

(iii) Guidelines havebeenissuedto
State Gowvt. toinvolve local people
rirmanagement of forest.

[Transiation)
Malpracticesin Travel by Sleeper Class

378. DR.CHATTRAPAL SINGH:
SHRIGAYAPRASAD KORI:

Will the MINISTER OF RAILWAYS be
pleasedtostate :

(aywhetherthe Govemment have received
complaints that ticket checking staff and GRP/
RPF personnel are indulging in the practice of
aflowingpassengers without reservedtickets to
travel in sleeper class coaches by charging
extramoney as premium,;

(b) if so, the details thereof ; and

(c)thesteps proposedtobe takento check
this practice and the action taken against the
personnelfound indulged in such practice ?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF RAILWAYS (SHRIK. C. LENKA):
(X) Some complaints have been received.

{h) and (c) the details are being coliected
and will keplaced on the tabie of the Sabha.

[Engtisti]

Equllyﬁmoﬂ(onkan Railway Corpora-

tion

379. SHRIGEORGE FERNANDES : Wi,





